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(ii) Unanticipated vacancies occur-ing 
frequently due to selection of officers from 
lower grades of Central Company Law 
Service as direct recruits in higher grades. 

(iii) Considerable time-lag between 
reporting of vacancies and receipt of 
recommendations from Union Public 
Service Commission/Department of 
Personnel and Administrative Re-
forms/Staff Selection Commission and 
further time taken in completion of 
formalities, e.g. verification oi character 
and antecedents, medical examination etc.. 
before a recommended person actually 
joins. 

(c) Regular vacancies are reported 
to the Union Public Service Commis 
sion/Department of Personnel and Ad 
ministrative Reforms/Staff Selection 
Commission. Ad hoc appointments 
are continued with the approval of 
these authorities, as and when neces 
sary. 

(d) Communal Rosters showing 
vacancies reserved for Scheduled 
Castes and Scheduled Tribes have been 
maintained in the Department, except 
in a small attached office which has 
reported that it did not maintain the 
Rosters earlier as only one vacancy 
was filled recently through Staff 
Selection Commission and it has started 
maintaining the Rosters now. 

Train service between Jammu    Tawi and 
Pune 

1468. SHRI Ng. TOMPOK SINGH: Will 
the Minister of RAILWAYS be pleased to 
state whether it is a fact that another Express 
train between Jammu Tawi and Pune is being 
introduced; if so by when and what will be its 
route? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI SHEO 
NARAIN): There is no direct train between 
Jammu Tawi and Pune at present. A direct 
train between Jammu Tawi and Pune is 
proposed to 

be introduced shortly by way of extension of 
59/60 Jammu Tawi-New Delhi Srinagar 
Express to and from Pune via Jhansi, 
Bhusaval, Manmad and Daund. 

Fertiliser   plants  based  on   Bombay-
High gas 

1469. SHRI  BIR  CHANDRA   DEB 
BURMAN: 

SHRI YOGENDRA SHARMA: 
SHRI  INDRADEEP  SINHA: 
SHRI BHUPESH GUPTA: 

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether it is a fact that the proposed 
four fertiliser plants based on Bombay-High 
gas, are being erected on a turn-key basis by 
some foreign concerns without involving the 
P & D Division of the FCI.; 

(b) whether Government have received 
any representation that the P & D Division of 
FCI be allowed to play the key role in 
setting-up these four fertiliser plants; and 

(c) if so, what action Government have 
taken or propose to take in the matter? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS (SHRl 
H. N. BAHUGUNA): (a) So, Sir. Foreign 
engineering consultants are proposed to be 
engaged only for the supply process know-
how, basi:" engineering, erection, design data 
.'ind supervisory services for engineering, 
erection, construction, commissioning etc. 
will be done by Fertilizer (Planning and 
Development) India Limited. It is expected 
that wfth the process know-how and basic 
design data that would be acquired arid the 
experience gained, Fertilizer (Planning and 
Development) India Ltd., would be in a 
position to offer these services in setting up 
similar plants in the future. 

(b) No, Sir. 

(c) Does   not   arise. 


